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Title: The Minister of State in the Ministry of Parliamentary Affairs made a statement regarding postponment of Business in
the House.
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14.16 hrs.
The Lok Sabha re-assembled after Lunch at Sixteen Minutes

past Fourteen of the Clock.

(Shri Arjun Charan Sethi in the Chair)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):
Before we begin with any item on the List of Business I have to make one request. As per the List of Business, Discussion
under Rule 193 on Bhopal Gas Tragedy was to begin at 2 p.m. In the morning there were discussions amongst various
Leaders of different Parties and accordingly I wish to make this submission to you that at this time, leaving the List as such,
you may kindly first take this item on the List of Business, that is the reply by the hon. Minister of Youth Affairs and Sports
to the debate that took place yesterday. After that we may take up the discussion on the Industrial Disputes (Amendment)
Bill. Thereafter, we may take this up for discussion. The Short Duration Discussion on Bhopal Gas Tragedy may be taken up
tomorrow morning.
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MR. CHAIRMAN: That is all right. As the House has agreed, the Bhopal Gas Tragedy will be taken up tomorrow after the
Question Hour.



